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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL PRINCIPAL

BENCH, NEW DELHI
M.A No. 10/ 2025
in OA No. 343 of 2024
Mahendra Kumar Arora
...Applicants
Versus
State of Punjab &Ors. ...Respondents
INDEX
Sr. No. | Particulars Pg. no.
1. ' Reply by way of Short Affidavit of Sh. Satinder
Singh, PFS, Divisional Forest Officer, Patiala, Uy
Punjab on behalf of Respondent No. 2.
2. | Annexure R-1:True translated copy of Letter No.
¢
11067 Dated 25.02.2022
3. |Annexure R-2: Copy of Proposal no. q
FP/PB/Other/433877 dated 19.06.2023
4. (Annexure R-3:Copy of Present Status of the
lo
above proposal.
5. | Annexure R-4:Photographs and Map of Site. TP
6. | Annexure R-5(colly.):Copy of letters. 1620
7. | Annexure R-6(colly.):Photographs of Plantation. 21— 2
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8. | Annexure R-7:Copy of Timer Form No. 5 and 7 a5 -3
Vernacular : Copy of letter No.11067 dated
32
25.02.2022
Submitted by:
Place: P “ﬁ“k
Dated: 20|e4202y” Satinder Singh, PFS

Divisional Forest Officer,
Patiala, Punjab.
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL PRINCIPAL

BENCH, NEW DELHI
M.A No. 10/ 2025
in OA No. 343 0of 2024
Mahendra Kumar Arora ...Applicants
Versus

1. State of Punjab through Secretary, Department of Environment, State of
Punjab, Room No. 323, 3rd Floor, Punjab Civil Secretariat-2, Sector-9,
Chandigarh-160009, Email: secy.te@punjab.gov.in

2. Principal Chief Conservator of Forest (HoFF), Punjab, Forest Complex,
Sector-68, SAS Nagar, Mohali, Punjab, Email: pccfcomplex(@gmail.com

3. Punjab Pollution Control Board through Member Secretary, Head Office,
VatavaranBhawan, Punjab Pollution Control Board, Nabha Road, Patiala. Email:

msppcb@gmail.com

4. District Magistrate, Patiala, District Administrative Complex, Block A Mini
Sectt, Patiala, 147004, Email: dc.ptl@punjab.gov.in.

5. The British Co-Ed, High School, Devigarh Road, Punjab, 147001, Email:

infq_@britishcoed.edu.in

N,

...Respondents
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Reply by the way of Short Affidavit
of Sh. Satinder Singh, PFS
Divisional Forest Officer, Patiala,

on behalf of Respondent No. 2

Respectfully Showeth:
I, the above named deponent, am conversant with the facts of the case and

competent to swear this affidavit, do hereby solemnly affirm and declare as under:-

1. That briefly stated, the Hon’ble National Green Tribunal has treated and
registered Original Application no. 343/2024 as an application of Sh.
Mahendra Kumar Arora, wherein it was alleged that about 250 trees have
been illegally cut on Patiala Devigarh Road by a private British Co-ed
School in collusion with the District Forest Officer, Sanour, District Patiala

causing damage to the environment.

2. That the application was disposed of by the Hon’ble Tribunal vide order

dated 01.07.2024 whereby Joint Committee comprising Principal Chief

Hon’ble Tribunal.

3. That considering the report dated 16.09.2024 of the Joint Committee, filed

by the Deputy Commissioner, Patiala , this Hon’ble Tribunal was pleased to

%\(}/rder dated 21.01.2025 , thereby impleading State of Punjab through
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Secretary, Department of Environment; Principal Chief Conservator of
Forests, Punjab ; Punjab Pollution Control Board through Member
Secretary,; District Magistrate, Patiala and the British Co-Ed High School ,
Devigarh Road, Patiala as respondents in the case with direction to file their
response. On 28.08.2025, the Hon’ble Tribunal impleaded R.S. Enclave
Enterprises through its proprietor as Respondents no. 6 for equitable

adjudication of the matter.

4.  That, the signatory is presently holding the post of Divisional Forest
Officer, Patiala. The present case is pending before this Hon'ble Tribunal

on 25.09.2025, and the present affidavit is being filed in compliance of the

of this Hon'ble Tribunal on dated 28.08.2025.

Gurindarji 5;
o Acvoﬂi‘?;ngh
“2, %’E]ITMFE’FH tsitfis submitted that British Co.Ed School exists on the left side of the

=y B2 40 123039 . . . .
o) Sagoyr Distributary (R.D. Sanour Road to Patiala-Pehowa Road) falling in
N

‘Wﬁfour Beat of Forest Range Patiala under Forest Division Patiala. The
respondent school had been encroaching upon the forest landof 817 Sq.mt.
rea for passage and parking purpose, by putting interlocking tiles on it. The
concerned Forest Range Office under jurisdiction of Divisional Forest
Office, Patiala had taken punitive action against the British Co.Ed
School i.e. damage report was issued on 31.05.2022. Thereafter, under
Sections 32, 33 and 63 of Indian Forest Act, 1927, a complaint case COMA
2275 of 2022 (Divisional Forest Officer; Patiala V. Kiran Harika, British
Co.Ed School) was registered in the court of the Ld. Chief Judicial
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Magistrate, Patiala. The next date of hearing in the present matter is

26.09.2025.
That, a notice vide letter No. 11067dated 25.02.2022 under the Van

(Sanrakshan Evam Samvardhan) Adhiniyam, 1980 was issued by the office
of Divisional Forest Officer, Patiala to the respondent School directing them
to take approval for approach and access from the Ministry of Environment,
Forest and Climate Change (MOEF & CC). A copy of the notice is annexed
herein as Annexure R-1 (True translated copy attached). On the basis of

such direction through the notice, the respondent School applied in online

format on Parvesh portal of Government of India for the diversion of forest
land for approach and access with area of 0.0156 Ha throughproposal no.
"FE?’P Other/433877 dated 19-06-2023. A copy of such application is

Forests, the measures taken for that for the remaining forest area of 661sq.mt
was that the interlocking tiles have been removed, the possession had been
retained and plantation work had been carried out by the Department of
Forests, Punjab. It is pertinent to mention herein that the total forest area that
was damaged was 817 sq.mt. The respondent Schoo! applied for forest
diversion approval for an area of 156 sq. mt. only and an area of 661 sq.mt.
was retrieved by the Department of Forests. The coloured photographs and a

copy of the map are annexed as Annexure R-4 (colly.).

That furthermore, for restoration of forest land damaged by the respondent

school, the Department of Forests has directed the respondent school to pay
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an amount of Rs. 1,57,297/- for restoration of the area, in addition to an
amount of Rs. 4,23,430/- under Penal Net Present Value (Penal NPV), which
has been proposed to be levied by the office of Divisional Forest Officer,
Patiala as per Consolidated Guidelines and Clarification issued under Van
(Sanrakshan Evam Samvardhan) Adhiniyam, 1980 and Van (Sanrakshan
Evam Samvardhan) Rules, 2023. The above-said proposal has been  sent
for approval to Ministry of Environment, Forest and Climate Change
(MOEF & CC) for further necessary action and is under process. A copy of

these proposed punitive measures are annexed as Annexure R-5 (Colly.)

9.  That it is submitted that office of respondent no. 6, R.S. Enclave, exists on
the right side of Sanour Distributary (R.D. Sanour Road to Patiala-Pehowa
Road). This colony had been established by coloniser Jasvir Singh S/o
Ranjodh Singh, R/o Ajit Nagar, Patiala. While creating an access to the

o gaking and intrusion onto the forest land which was adjacent to the
-a'\%:‘::- ! icipal Council, Sanour Road in the area of 495 Sq. Mt. The on-duty
\ 1;,:;!-"!-“""“‘ t Range Officer, Patiala, Balbir Singh, under orders of Divisional
™ . : :

*”Q_ rest Officer, Patiala took punitive action against the coloniser, anda

damage report dated 02.02.2022 was issued. Thereafter, a complaint case
2 COMA 492 of 2022 (Divisional Forest Officer, Patiala V/s Jasvir Singh)
was registered in the court of Ld. Judicial Magistrate, Patiala. The entire
forest area of 495 Sq.mt. was taken under possession by the Department of
Forests, and the same was retrieved by making plantations and prevented
from further land breaking by installing boundary pillars with barbed wire

fencing, thus, preventing the coloniser from using forest and for non-forest
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purposes. The coloured photographs of the plantations and wired fencing are

attached as Annexure-6 (colly.)

That, a total of 28 trees were found missing on the Sanour Distributary (R.D.
Sanour Road to Patiala-Pehowa Road) of which 1ltrees were dead and dry
and were felled by the Department officials. Further, 2 trees were felled
illicitly and for the remaining 15 trees, the timber had been retrieved from
the strip by Pargat Singh Forest Guard and recorded in the Timber Form No.

5 and 7. A copy of the recording in the Forms is annexed as Annexure R-7.

That, Forest Guard Pargat Singh, who was serving as the beat incharge was
suspended immediately on 11.03.2022 and a major penalty of withholding

three increments with future effect under Punjab Civil Services (Punishment

and Appeals) Rules, 1970 was imposed upon him.

It is most humbly and respectfully prayed that the application filed by the

applicant may kindly be dismissed in the interest of justice.

Place: Paﬁaﬂ.& %/
Dated: 30\ eqlfb?—)’ Satinder Singh, PFS

Divisional Forest Officer,
Patiala, Punjab.




Verification:

Verified that the contents of the reply by way of affidavit from Para No. 1 to

11 are true and correct to the best of my knowledge and nothing has been

concealed therein.

Place: PQ‘E\“J”(
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SatinﬁSng;, PFS

Divisional Forest Officer,
Patiala, Punjab.
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Forest and Wildlife Protection Department, Punjab,
Office of the Divisional Forest Officer, Patiala.
E-mail: patlaladfo@gmail.com PH.No0.0175-2921574
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Notice
To
The British Co Ed High School
Devigarh Road, P.O. Sanaur, Patiala.
No. 11067 dated: 25.02.2022
Sub: Regarding the use of forest department land without permission

(The British Co Ed High School Devigarh Road, Patiala)

Regarding the above matter, it has come to the notice of the
undersigned that you are using the forest area in front of your said school
without taking approval from this department under the Forest Conservation
Act 1980. In this regard, it is written to you not to use the said Forest land
for non Forest purpose. If you use the said Forest land of the Forest
Department, then appropriate action will be taken against you under the

Forest Act, for which you will be solely responsible.
Apart from this, if you want to use the approach road for the said

submitted online on the Government of India website forestsclearance.nic.in

P‘J),i"'a school, then under the Forest Act 1980, the complete case should be

~ and then submitted copy to this office.

-
"-E,be erintendent Sd/-
pivisional Forest Ofﬁ“?g; Divisional Forest Officer,
patiala Fores! e Patiala
Patiala
Memo No.: 11068 Date: 25-2-2022

A copy is sent to the Forest Range Officer, Patiala, stating that appropriate
action should be taken regarding the route used by the user agency without
permission and that the forest area should not be allowed to be used without
permission.
Sd/-
Divisional Forest Officer,
Patiala.



—Aqu.-w-u» - d-2.

420 .

Welcome to PARIVESH

-
9/19/25, 12.54 PM

Undertaking

| hereby give undertaking that the data and
information given in the application and
enclosures are true to be best of my knowledge
and belief and | am aware that if any part of
the data and information is found to be false or
misleading at any stage, the project will be
rejected and clearance given if any to the
project will be revoked at our risk and cost. In
addition to the above, | hearby give
undertaking that no
activity/ construction/expansion has been
taken up

12. Name KIRAN HARIKA

13.

. . Principal
Designation P
Lot KIRAN HARIKA
Company
16, Addres The British CO-ED High School
) ress Vill Sanour Tehsil & Distt: Patiala.
16. Date 19/06/2023 R
N

https h’parivesh.nic.ininewupgrader#ldepartmenllproposal»detalll6202201lcaffproject'?projec|=61 8B8430&caf=6188434&formFor=New 3NN
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o
9/19/25, 12:55 PM Welcome to PARIVESH lo.
[
ot "7y
r TafaRm, 1t iz oFarg wilads ATea el -
@ PARIVESH ' Ministry of Environment, Forest and Climate Change ‘ﬂ LI FE

Track Your Proposal

1. Enter Proposal Number/single Window Number/Proposal Name:

433877

Show Advance Search

Total I No. of results found

List of Proposals

To view details click on Proposal Number

S. | Proposal | Clearance User Other
No. No. Details Project Name | Location | Agency | Details Proposal Status
Clearance Categ
Type: ory:
Form-A Permission for Others
(Part-1): construction of (pleas
£p/PB/O Diversion approac:h e ‘ '
THERS/4 of Forest Access to THE KIRAN specif Pending ot State
1 33877/2 Land BRITISH CO-E? PUNJAB HARIKA y) Secretary for-
023 CAF No.: HIGH SCHOOL Date Recommendation
=== | cAFf13043 | at Vill: Sanour of
1/2023 Tehsil: & Distt: Submi
s/W No.: Patiala ssion:
sw/133572 24/0v/
{2023 2024

gupefiniendent
Divisional Forest Officer

iala Forest Division
paties Peticla

https /iparivesh.nic.infnewupgradef#firackYourProposal 1
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Latitude: 30.296600
Longitude: 76.427308
Elevation: 253:17+3.00 m
Accuracy:2.32 m '—

Time: 15-09-2025 13:58:16

Note: Sanaur.Disty leftSide <
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Latltude 30. 296252
Longitude: 76.427028 .
Elevation: 254.70+3.00 m :
Accuracy: 3.59 m

Time: 15-09-2025 13:57:36
Note: Sanaur Disty left side
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Full Title of the Projects:- Diversion of 0.0156 ha of forest land construction of approach
access to the British Co-ed High Schoot at Vill: Sanour on distributary RD Patiala Sanour
road to Patiala-Pehowa road B/S Tehsil: & Distt: under Forest division Patiala.

Proposal No. FP/ PB/OTHERS/433877/2023

Penal NPV Calculation Sheet as per New rate.

ECO value Class Il

Area trees, pole and Forest NPV rate Total Rate
‘ plants
0.0156 1 trees, 3 Plants 13,57,110/-=21,171/-X 5 4.23.430/-

times=1,05,855 +
12%=(12703 x 25 year
=317575)=4,23,430/-

Place: Patiala VidhyaSagari R.U. ,IFS
Date: '54)‘)\ Divisional Forest Officer,
W Patiala Forest Division,
Patial
superﬁ ndent
Divisional Forest Officer

Patiala Forest Divisinn
Pz 3
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Aw\cmw ~5

Cost Estimate for planting of Tall plants in front of British School , Devigarh

road Patiala wage rate Rs. 442.95

50 Plants / Hae

8r. Unit
No. Name of Work Unit | ooy (In Qty Total Amt

Nurscry

Nursery cost / mising plams (10%s beating up of failure

and 5% Lmnsportation wistage) INe | 62.00 57 3534.00
A |Soil Works
I |Site /Jungle Clearance {50%) Ha. 7248.00 | 0.0025 18.12
2 _|Atignment & Daghailing Ha. | 1328.85 | 0.0050 6.64
3 |Earth Work-

(a) Digging of Pits 50x 0.6m x0.6m x0.5m 1M3 136.90 9 1:232.10

{ Medium Soil)

Total Earth Work 4790.86
B |Planting
1 |Refilhing of Pits 50*.60*.60*.40 cum 36.23 7.2 260,86
2 ILoading & Unloading of Plants No. 2.96 55 162 .80
2 Carriage of Plangs by trolly (il\(fllldil‘lg 5% No. 072 55 149.60

transportaion filure} Nsy to Site
4 |Carriage from site to site No. 1.58 50 79.00

0 -
5 [Planting of Plants KNo. 7.22 50 361.00
6 |Spot Irrigation (50 Plants) No. 6.02 50 301.00
7 |Application of Insecticide (2 times) No. 0.54 100 54,00
8 |Application of Fertilizers (2 times) No. 0.54 100 54.00
9 |Line Weeding & Hoeing 1 mt width {5 times) 100mt | 332.21 250 830.33
10 |Hand Watering {12 times) No. 6.02 600 3612.00
11 jReplanting of Flants 10% No. 18.97 5 94.85
12 |Rejungle Clearance (4 times) Per Ha. [ 3208.22 | 0.1 320.82
13 |Covering (25% plants) of plants No. 3.98 12 47.76
14 |Uncovering of plants No. 0.45 12 5.40
11124.48

1% -
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:,r'  Name of Work unie | YRt \
C. i . . n Cost {In Qty Total Amt
15 |Material und Suppiy & Other Charges
i) POL and Machinary 29 of plantation cost 222,19
i) Material and supply 3 24 of Planiation Cost $36.23
iit) 5% contigency include wase hike - 556.22
Cemented Tree Guard 2500.00 50 125600.00
Total Material Supply 126334.94
SRiotn 137459.41
Maintenance I Year
Nursery cost /raising plants 25% (including
! 5% transpartation wastage) : Ne. 62.00 14 868.00
2 |Reopening of Pits 13 x 0.60 x 0.60 x 0.50 1m3 | 80.54 2,34 188.46
Refilling of pits with earth in other soils 250 x g
3 ) 1.872 67.82
0.60 x 0.60 x 0.40 . D e
4 |Loading & Unloading of Plants 1 No. 2.96 14 4144
5 Cz_lrriagc of Plan.ts by trolly (5% transportaion No. 2,72 14 38.08
failure) Nsy to Sites
6 [Spreading of plants pit to pit 1 No. 1.58 13 20.54
7 |Planting of Plants I No. 7.22 13 93.86
8 [Spot Irrigation 1 No. 6.02 13 78.26
9 |Line Weeding & Hoeing 1 mit width (2 times) 100mt | 332.21° 250 B30.53
10 JApp. Of Fertilizer {two times) 1 No. 0.54 100 54.00°
11 |App. Of Insecticide {two times) 1 No. 0.54 100 51.00
12 |Hand Watering {12 tiines) 1 No. 6.02 600 3612.00
13 {Rejungle Clearance { 4 titnes) Ha. | 3208.22 0.10 320.82
14 [Singling and Pruﬁing to plants 50% No 5.22 25 ISQ.SO
Total 6398.31
15 [Material and Supply & Other Charges
i) POL and Machinary 2% of plantation cost 127.97
i) Material and supply 3 %5 of Plantation Cost 31992
iif) 3% conligency include wage hike 319.92
Total 767.80
Total First year Mte. 7166.11
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Sr.
Name of Unit
No. e of Work . Unit }oce (In Qty Total Amt
Maintenance II Year
. Nursery cost / raising plants 15% (including
5% transportation wastage) No. 62.00 9 558.00
2 RCOp?nlng of Pits 8 x 0.60 x 0.60 x 0.50 1 m3 | 8048 144 115.89
3 Refilling of pits with earth in other soils 8 x
0.60 x 0.60 x 0.40 1m3 | 3623 | 1.152 41.74
4 |Loading & Unloading of Plants 1 No. 2.96 9 26.64
Carriage of Plants by trotly (3% i
5 : A y (5% transportaion ;
r{ulure‘ Nsy to Sites No. 2.72 9 24,48
6 |Spreading of plants pit to pit 1 No. 1.58 8 12,64
7 |Planting of ptants 1 No. 7.22 8 57.70
8 |Spot irrigation 1 No. 6.02 8 48.16
9 |Line Weeding & Hocing 1 mi width (2 times) 100mt | 332.21 250 830.53
10 |Hand Watering 8*11 Times and 42*6 Times 1 No. 6.02 340 2046.80
11 |Rejungte Clearance {4 times) Ha., |3208.22| 0.10 320.82
12 |singling and Pruning to plants 50% 1 No. 5.22 25 130.50
Total 4213.96
13 [Material and Supply & Other Charges
o) POL and Machinary 2% of planiation cost 84 28
ity Material and supply 3 %o of Plamation Cost 2106.70
iit) 5%% contigency include wage hike 210.70
Total 505.67
4719.63

Total 2nd year Mtc.

Maintenance III Year

arsery cost / raising plants 10% (includin

. ;;;, Irx::lsporlzlltion w:si’agc] ( ’ ULE Bt s 310.00
2 |Reopening of Pits 5 X 0.60 x 0.60 x 0.50 1 m3 80.18 09 72.43
3 |Refilling of pits 3 % 0.60 x 0.60 x 0.40 1 m3 36.23 0.72 26.09
1 |Loading & Unlonding of Plants 1 No. 2,96 5 14.80
5 Carriage of Plants by trolly (5% transportaion No. 072 5 13.60

failure) Nsy to Sites

6 |Spreading of piants pit to pit 1 No. 1.58 5 7.90

" 7 [Planting of plants 1 No. 7.22 5 36.10
8 |spot Irmgation 1 No. 6.02 5 30.10
9 lweeding & Hoeing (2 times) No. 4.79 10 47.90
10 |lland Watening 5012 Times 1 No. 6.02 60 361.20
11 |Line Weeding & Hocing 1 mt width {2 times) 100mt | 332.21 250 830.53
12 |tiand Watering {4 tines to entire piants) i No. 6,02 200 1204.00

2954.64

Total
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-
sr. N Unit
ame of W .
[;N_O-f ork Unit | o (In Qty Total Am
13 |Material and Supply & Other Charges
1) POL and Machinary 2% of plantation cost 59.09
1) 3 %o Contizency include waee hike 147.73
Tatal 206.82
Total 3rd year Mtc. s1er A7
G.Total 15729747
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Forest Department Punjab, P

PATIALA YOREST DIVISION PATIALA
Range - Patiala .
Timber Form No. 5

.

AS-
30
\.})LPE - an

atiala Division (Range - Patiala) register of receipts in the Month of . VY §2:)
Name of | Where H I 1o . t
Lot Na CrC o : . Descriplion Houto | N ot Measuremen Remarks
Depot Recd. Obtained Date of Recpt. of Praduce Mok Qty. | Length | Girth | Cmt
1 o 2 3 4 5 6 7 8 9 10 11 12
D 0REEF
Dby @ ‘\ J .
o \ ¢ 4234
L Romow fasd >\¢ K \ Vo3 Mt o
i ﬂo.TLh
T \ ,T Byo (1A o3t
L S D¢ Kihet |22 |3} [330 |10 p.2nsé
u\T\ 29 ‘2 [© 2t
Lu 250 [39  Ha231
.v_x M o 88 b\
g S S Y
D\ Bhighen |1y | 3 w3
w i LY R ﬂ 3 4 M\_)b f\_O Ky
3\ f230 |35 | .08
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Forest Department Punjab, Patial

PATIALA FOREST DIVISION PATIALA
Range - "atiala A
Timber Form No. 5

a Division (Range - Patiala) register of receipts in the Month of .-.S_.u.r.w ........
Wio, | Name of | Where How sscript o Measurcment i o
Lot iNo, S Yorber caf T2 one Lescription |, . | No.ol ! Remarks
, Depot Recd, Oblained Date of Recp, of Produce Mk Qly. Length | Girth Cmt.
L S BN 1 5 6 7 8 9 10 11 12
- Shiadas
Somass Qi 4 fobigds Y u_w |90 | 83 |5.09y
Qabowal faed ¢ ‘
3y [ 230 {117 fo-use
\.L m.. E o . _ _o 9 ._mn_.
okt 11,236
y . “l Die Shis 6 c_d. ISO |26 jp.C3Y
Ifa 1% 1leo |o.233
,;w oo | 89 (0099
‘ BRI SIS TR P
Tabt |V %0
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1
PATIALA FOREST DIVISION PATIALA
Range - Patiala
> Fimber Form No. 5
Forest Departmen Punjab, Patiala Division (Range - Patiala) register of receipts in the Month of A _ﬁ
How rof Reent | Pescription by 1 No.of Measuroment Remarks
Obtained Pate of Recp! of Produce ks Qtv. | Length | Girth { Cmt e
e 4 5 6 7 8 9 10 11 i2
S Ledd Eut
XY SIF o T Jo.08)
6fr | 250 [166 [0y
Ir.rrg.) R ¢l | oo |10 |0 3cY
B et o 194
.\U:n Wv:\keéz 177 l_? 3co \as ja3
e lysp 1P (e
T .y
D SN 19 sl |3sc [1Me [o-308
8l [23¢ |13y jo.ay
glz [1so 136 |03
Tohl o055
~ N - 9 |2 hsy o Na3e
- _ﬂ DT. Mod \2.0 jo-2(o
W3 1% fle  lo1ng
B {990

P
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